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1954 and 1955 and transferred to Delhi Division
in August, 1958 at their own . request, have been
given the benefit of their previous service and
placed senior to those who were appointed in
1947,

(c) whether Government have received
any representation from the goods clerks in
this regard;

(d) if so, what, action Government have
taken in the matter, and

(e) what are the reasons for which -other
Railway employees are not given the benefit
of their previous service when transferred to
other Divisions at their requests?

THE DEPUTY MINISTER OF RAILWAYS
(SHRI S. V. RAMASWAMY): '(a) Yes, for the
purpose of seniority only.

(b) The transfers referred to were ordered
on administrative grounds.

(c) and (d) Yes, the representation is
under consideration.

te) The present practice safeguards the
interest of staff already working in the
Division to which transfer is sought; further it
helps in keeping .down the number of requests
for transfers.

RENEWAL OF LEASE-DEEDS OF LEASE-
HOLD PROPERTIES IN NEW DELHI

*560. SHRI A. C. GILBERT: Will the
Minister of HEALTH be pleased to state:

(a) whether it is a fact that a large
-number of lease-deeds of lease-hold
properties in the New Delhi area, the
lease-terms of  which  have since
expired, have not so far been renew
ed;

(b) if so, what is the number of
such cases and what are the reasons
for which the lease terms have not
been renewed; and

(c) when the lease-terms of such cases are
likely to be renewed?

THE MINISTER oF HEALTH (SHrI D. P.
KARMARKAR) : (a) to "(c) The informat on is
being collected and will be laid on the Table
of the Sabha in due course.

fREVisioN OF SENIORITY IN ASSISTANTS
GRADE OF THE RAILWAY BOARD

4614. SHRIMATI SHANTI DEVI: Will the
Minister of RAILWAYS be pleased to state
whether the rules regarding revision of
seniority in the Assistants' Grade of the
Railway Board, which were referred to the
Union Public Service Commission last year,
have been finally approved by them; and if
not, what is the reason therefor and by what
time they are going to be approved?

THE DEPUTY MINISTER oF RAILWAYS
(SHRI SHAH NAWAZ KHAN): A list of persons
to be included in the initial Constitution of the
Assistants' Grade of the Railway Board Secre-
tariat Service was sent to the U.P.S.C. on 13-
12-1960  for their concurrence. The
Commission have advised that the case is
under their consideration and their advice in
the matter will be communicated as early as
possible.

wraTioe fawre qar qgeT waTe
% fgdt 7 wd ard wfawd

0%, siwdr afer @ : Fr
o fawre qar wEwT A Ay
aaTq #1 FaT F49 fF

(#) =% HAT9d H 2o A,
9859 w1 wan oft, fzefvy Sofy 79
adra it # sysrr-sran fem wfasrdy
7 51 =t 98 AT 9 )

tTransferred from the 6th September.
1961.



